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(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAQ, VICE CHAIRMAN})

Heard Shri P.Krishna Reddy, leareed Counsel for the

applicants and Shri N.V,Ramana, learned Standing Counsel for

o o gt e

the respondents, .
|

2, A provisienal seniority list in the brade of Diesel %

Assistants as on 30,11,1991 was published in the letter dated :

31.1.1992; The said provisienal senioritfﬁ}s é@ught to be

revised by the proposed seniority :list which was'published

under letter Ne.CP/371/ELR, dated 15/16.9,1993,

3. This OA.was filed on 27,9,1993 pfaying for a direction
to the responden#s te maintain the seniority of;the applicants
in the grade of Diesel Assistants as published in the letter
dated 31,1.1992 as en 30.,11,1991, It is stated that even the
applicants submitted their ebjectiens to the prepesed seniority
list published on 15/16.9.1993.5@[@2%;)50: the concerned autho-
~rity to consider the objections of the applicants and alse
the objections of others, if any, before finaliging the
seniority. Hence, this OA is premature, Suffice it to observe
that if ultimetely the applicants ére aggrieved on the basis
of thelr final seniority, they are free to move this Tribunal,

if s¢o advised,

4, It is stated for the respondents that no one from the
category of Diesel Assistants will be sent for promotional
training till the seniority list is finalised. Hence, ne order

need be passed even in regard to the interim rel#ef claimed,

5. In the result, the OA is dismissed as premature. No
costs, . \;
~ (A.B.GORTHI) (V.NEELADRI RAQ)
MEMBER (ADMN, ) VICE CHAIRMAN

DATED: 13th Octeber, 1993,
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THE HON'BLE MR.JUSTICE V,NEELADRI RAO
VICE CHAIRMAN

LND

THE HON'BLE' MR.A.B.GORTHT :MEMBER(A)

D
THE HON'BLE MR.T.CHANDRASEKHAR REDDY
MEMBER{ JULL)
5

" THE HOM'BLE MR.P!T.TIRUVENGADAM:M(K)

Dated: /2//6/-1993.
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Admitted and Interim directions
issbed ’

Allowed.,

Disposed of with directiogs
 Pifissed.
LEN Dismissed as withdi:awn
Désmissed for default.,
Re jected/Or dered.
o

-No"Order as to costs.






